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   NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
          6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 03.11.2025 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 AM 

Click here to join VC 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

     Hon’ble Mr. Jatindranath Swain, Member (Technical) 
 

Note: No Mention will be permitted without prior consent of the other side. 

 

For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
1.  Comp App (AT) (CH) 

(Ins) No. 551/2025 

For Stay  
IA No. 1546/2025 

K Parthiban Rasu  

Suspended Director of 

Star Trace Pvt Ltd 
Vs 

R Venkatakrishna, RP  

& 3 Ors 

 

Mr. Sudarshana 

Sundar  
 

2.  Comp App (AT) (CH) No. 

143/2025 

Delay in refiling  

IA No. 1553/2025 

For Exemption  

IA No. 1554/2025 

 

Kanchana Gattu & Anr. 

Vs  

Hotel Parklane Pvt Ltd 

& 5 Ors 

Ms. R Moneshaa  

 

Defective Cases 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
3.  Comp App (AT) (CH) 

(Ins) No. 550/2025 

For Urgent Listing 

IA No. 1542/2025 

For Stay 

IA No. 1543/2025 

 

(With defects) 

Sridhar Cherkuri  

Vs 

Bank of Maharashtra& 

Ors. 

 

Mr. K Mohit Kumar  

4.  Comp App (AT) (CH) 

(Ins) No. 552/2025 
For Exemption  

IA No. 1555/2025 

For Stay 

IA No. 1556/2025 

 

(With defects) 

 

Vijayalakshmi 

Subburaj  
Vs 

Aditya Birla Finance 

Ltd & Anr. 

Mr. Anil Relwani  

5.  Comp App (AT) (CH) No. 

140/2025 

For Stay 

IA No. 1547/2025 

 

(With defects) 

 

Lightzip Technologies 

Pvt Ltd & 3 Ors. 

Vs  

Kasinathan 

Premkumar, 

Shareholder & Director 

of Kalladiyenthal 

Lightzip Technologies 

Pvt Ltd 
 

Mr. B Arvind Srevatsa  

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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6.  Comp App (AT) (CH) No. 

141/2025 

For Condone Delay 

IA No. 1549/2025 

 

(With defects) 

Jose Thomas  

Vs 

JRT Rock Products Pvt 

Ltd & 11 Ors. 

Mr. P Sanjay   

7.  Comp App (AT) (CH) No. 

144/2025 

For Condone Delay 

IA No. 1557/2025 
 

(With defects) 

Vimalchand AV & 12 

Ors 

Vs  

Vidya Pracharanam Pvt 
Ltd & 2 Ors 

Mr. Srikant Mohan  

 
For Orders  
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
8.  Comp App (AT) (CH) 

(Ins) No. 152/2025 

For Stay 

IA No. 404/2025 

Methuku Srinivas 

Suspended Director of 

Buoyant Technology 

Constellations Pvt Ltd 

Vs 

Total Solutions Intec 

Pvt Ltd & Anr 

 

Mr. Chandramouli 

Prabhakar 

Mr. Adith Jahgirdar R2 

9.  IA No. 1353/2025 

(For Condone Delay) 

In 

Comp App (AT) (CH) 

(Ins) No. 476/2025 

 

Aarti Drugs Limited 

Vs 

Pegasus Farmaco 

(India) Pvt Ltd 

Mr. KS Shankar 

Chakrapani 

 

10.  Comp App (AT) (CH) No. 

57/2024  

For Stay  

IA No. 826/2024  
To Adv. Hg.  

IA No. 579/2025 

Indira Devi  

Vs  

NRI Power & Infra 

Corporation Pvt Ltd & 8 
Ors  

WITH 

Mr. Rohan Aloor Mr. Y Suryanarayana 

R2 

11.  Comp App (AT) (CH) No. 

63/2024  

For Stay  

IA No. 884/2024  

For Exemption  

IA No. 885/2024 

Kodidala Pedda 

Venkata Subbaiah  

Vs  

Koneru Gandhi & 7 Ors 

Mr. TK Bhaskar Mr. Y Suryanarayana 

R1 

12.  Comp App (AT) (CH) 

(Ins) No. 51/2024 

For Stay 

IA No. 151/2024 

For Exemption 

IA No. 150/2024 

Navalmaruk Services 

India Pvt Ltd 

Vs 

Ritesh Prakash Adatiya 

RP of Navalmar 

Shipping (India) Pvt Ltd 

& 2 Ors. 

WITH 

Mr. Salim A Inamdar Mr. Abhijit Atur R1 

Ms. Amrita Jain R2, R3 

13.  TA (AT) No. 1/2024 

(CA (AT) (Ins) No. 

194/2024 

For Stay 

IA No. 646/2024 
For Exemption 

IA No. 647 & 

648/2024) 

Navalmaruk Services 

India Pvt Ltd & Anr. 

Vs 

Joseph Jayananda, 

Suspended Director of 
Navalmar Shipping 

(India) Pvt Ltd &  

3 Ors 

WITH 

Mr. Salim A Inamdar Ms. Amrita Jain R1 & 

R2 

14.  Comp App (AT) (CH) 

(Ins) No. 88/2024 

For Stay 

IA No. 247/2024 

For Exemption 

IA No. 249/2024 

Ritesh Prakash 

Adatiya, RP of 

Navalmar Shipping 

(India) Pvt Ltd 

Vs 

Navalmaruk Services 

India Pvt Ltd & 2 Ors 

Mr. Abhijit Atur Mr. Salim A Inamdar 

R1 

Ms. Amrita Jain R3 
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15.  Comp App (AT) (CH) 

(Ins) No. 307/2024 

For Stay 

IA No. 820/2024 

Punjab National Bank 

Vs 

Nagireddy Venkata 

Pratap Reddy & 8 Ors 

 

Ms. Shweta Dubey Mr. Ravi Rajagopalan 

R1- R8 

16.  Comp App (AT) (CH) No. 

06/2025  

For Stay  

IA No. 68/2025 

New Tirupur Area 

Development 

Corporation Ltd.  

Vs  

Aidqua Holdings 
(Mauritius) Inc. & Anr 

 

Ms. Priyadarshini 

Natarajan 

Mr. Dwarakesh 

Prabhakaran- R1 

 
For Direction 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
17.  Restoration No. 

32/2025 

in 

Comp App (AT) (CH) 

(Ins) No. 119/2022  

For Stay  

IA No. 284/2022 

S Kiran 

Erstwhile Director of 

Muhlenbau 

Equipments Pvt Ltd & 

Anr 

Vs 

Dynamic Engineers Ltd 

& Anr.  

 

Ms. K. Jayasudha Mr. Rakesh Mohan 

Sharma, CS- R1  

Ms. Lakshmi Menon R2 

18.  IA No. 1535/2025 

(For Restoration) 

in 

Restoration App No. 

19/2025 

in 

Restoration App No. 
902015/2025 

in 

Comp App (AT) (CH) 

(Ins) No. 35/2021 

(For Condone Delay 

IA No. 82/2021) 

For Condone Delay 

IA No. 831/2025 

 

Sree Sankeshwara 

Foundation & 

Investments  

Vs  

Velli Paramasivam, IRP 

of Dugar Housing Ltd. 

& 2 Ors. 

Mr. Arun Shabari  

 
 

For Admission (After Notice) 
(Request for adjournment in Item No. 19 will not be entertained) 
 

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 
19.  Comp App (AT) (CH) 

(Ins) No. 220/2024 

For Exemption 
IA No. 588/2024 

For Stay 

IA No. 589, 974, 

1047/2024 

To Vacate Stay 

IA No. 436/2025 

To Adv. Hg. 

IA No. 1227/2025 

 

Abhijit Bhattacharjee, 

Suspended Director of 

the Corporate Debtor 
Lumiford Pvt Ltd 

Vs 

COSR Ventures & Anr 

Ms. Priyanka Das Mr. Surya Teja Nalla R1 

Mr. Amir Bavani- R2 
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20.  TA (AT) No. 6/2022 

(Comp App (AT) No. 

361/2018 

IA No. 192/2018 

For Exemption 

IA No. 1748/2018 

For Stay 
IA No. 1749/2018 

 

O Arumugasamy 

Vs 

TR Mills Pvt Ltd & 15 

Ors 

 

 

WITH 

Mr. Pranav V Shankar Mr. Yeshu Mishra R3 

Mr. S Eshwar-R5-R7 

Mr. Praveen Kumar 

R10 

Mr. K Moorthy R12 

Mr. Aman Nalina 

Lingesh-R13- R16 

21.  TA (AT) No. 12/2022 
(Comp App (AT) No. 

259/2018) 

M Chandraprabha & 2 
Ors. 

Vs 

M. Leela & 11 Ors. 

WITH 

 

Mr. S Eshwar Mr. Aman Nalina 
Lingesh- R1- R4 

Mr. Yeshu Mishra R7 

22.  TA (AT) No. 13/2022 

(Comp App (AT) No. 

258/2018 

For Stay 

IA No. 1196/2018) 

Chandra Spinning & 

Weaving Mills Pvt. Ltd 

& 3 Ors 

Vs 

M. Leela & 10 Ors. 

WITH 

Mr. S Eshwar Mr. Aman Nalina 

Lingesh-R1-R4 

Mr. Yeshu Mishra R6 

Mr. Praveen Kumar R8 

Mr. K Moorthy R11 

23.  TA (AT) No.16/2022 

(Comp App (AT) No. 

310/2018 

For Stay 

IA No. 1353/2018 

For Exemption 

IA No. 1359/2018) 
For Direction 

IA No. 1150/2024 

 

M. Nagaraj & 4 Ors. 

Vs 

M. Leela & 13 Ors. 

WITH 

Mr. Yeshu Mishra Mr. Aman Nalina 

Lingesh-R1-R4 

Mr. S Eshwar- R6, R8- 

R10 

Mr. Praveen Kumar 

R12 

Mr. K Moorthy R13 

24.  TA (AT) No. 19/2022 

(Comp App (AT) No. 

360/2018 

For Direction 

IA No. 188/2018 

O Arumugasamy 

Vs 

Chandra Spinning and 

Weaving Mills Pvt. Ltd 

& 15 Ors. 

WITH 

 

Mr. Pranav V Shankar Mr. S Eshwar- R1-R4 

Mr. Yeshu Mishra R5 

Mr. Praveen Kumar R9 

Mr. Aman Nalina 

Lingesh-R13-R16 

25.  TA (AT) No. 21/2022 

(Comp App (AT) No. 

277/2018 

For Stay 

IA No. 1347/2018) 

 

M.S Nagarathna & 3 

Ors 

Vs 

M Leela & 10 Ors. 

WITH 

Mr. Naman Jhabakh Mr. Aman Nalina 

Lingesh- R1-R4 

Mr. Pranav V Shankar 

Mr. Praveen Kumar 

26.  TA (AT) No. 23/2022 

(Comp App (AT) No. 

309/2018 

For Stay 

IA No. 1351/2018 
For Exemption 

IA No. 1352/2018) 

 

TR Mills Pvt Ltd & 5 

Ors 

Vs 

M. Leela & 8 Ors 

Mr. Naman Jhabakh Mr. Aman Nalina 

Lingesh- R1-R4 

Mr. S Eshwar - R7-R9 

Mr. Pranav V Shankar 

Mr. Praveen Kumar 

27.  TA (AT) No. 185/2021 

(Comp App (AT) (Ins) 

No. 74/2021) 

Bank Of Baroda 

Vs 

Lanco Kondapalli Power 

Ltd. 

 

Ms. Praveena Gautam Mr. Pranava Charan 

28.  Comp App (AT) (CH) No. 

72/2024 

For Stay 

IA No. 1095 & 

1096/2024 

Pavan Kumar 

Kachibhatla & Anr. 

Vs 

Skilworth Technologies 

Pvt Ltd & 6 Ors 

 

Mr. Thriyambak J 

Kannan 

Mr. Arvind AS R1 R3 

R4 

Mr. Vinod Kumar R7 
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29.  Comp App (AT) (CH) 

(Ins) No. 73/2024 

For Stay 

IA No. 211/2024 

For Exemption 

IA No. 209 & 210/2024 

Octopus Productions 

Pvt Ltd 

Vs 

Enforcement 

Directorate Through 

Joint Director, 

Hyderabad Zonal Office 
& 5 Ors. 

WITH 

Mr. Pawan Jhabakh Mr. Cibi Vishnu R1 

Mr. Mayur Mundra R2 

Mr. RS Dhuriyan- R6 

30.  Comp App (AT) (CH) 
(Ins) No. 74/2024 

For Stay 

IA No. 212/2024 

For Exemption 

IA No. 213 & 214/2024 

For Direction 

IA No. 489 & 964/2025 

To Vacate Stay 

IA No. 953/2025 

SREI Multiple Assets 
Investment Trust 

Vision India Fund, SRA 

of Deccan Chronicles 

Holdings Ltd. 

Vs 

Enforcement 

Directorate, Through 

Joint Director, 

Hyderabad Zonal Office 

& 7 Ors. 

WITH 

Mr. A Ram Kumar Mr. Cibi Vishnu R1 
Mr. Mayur Mundra R2 

Mr. RS Dhuriyan- R5 

Mr, Gaurav Chatterjee 

R7 

Mr.Shabbeer Ahmed R8 

31.  Comp App (AT) (CH) 

(Ins) No. 165/2024 

For Direction 

IA No. 437/2024 

SREI Multiple Assets 

Investments Trust 

Vision India Fund 

Vs 

Mamta Binani, 
Erstwhile RP of 

Corporate Debtor, 

Deccan Chronicle 

Holdings Ltd. & 4 Ors 

 

Mr. A Ram Kumar Mr. Mayur Mundra R1 

Mr. RS Dhuriyan- R4 

32.  Comp App (AT) (CH) 

(Ins) No. 435/2024 

Trammo DMCC 

Vs 

Nagarjuna Fertilizers 

and Chemicals Ltd 

 

Mr. R Bharadwaja 

Ramasubramaniam 

Ms. Kopal Sharraf 

33.  Comp App (AT) (CH) 

(Ins) No. 64/2025 

For Stay 

IA No. 233/2025 

The Chief 

Commissioner of 

Income Tax (TDS) 

Bengaluru 

Vs 

Kanekal 

Chandrasekhar 

Liquidator of Southern 
Batteries Pvt Ltd 

 

Mr. P Raj Kumar 

Jhabakh 

Ms. Anusha Peri 

34.  Comp App (AT) (CH) 
(Ins) No. 66/2025 

For Stay 

IA No. 218/2025 

For Exemption 

IA No. 394/2025 

Raksha Krishna 
Murthy Udupa 

Suspended Director of 

Avishkar Innovative Pvt 

Ltd 

Vs 

Canara Bank & Anr 

 

Mr. Atul Madhavan Mr. ML Ganesh- R1 

35.  Comp App (AT) (CH) 

(Ins) No. 111/2025  

For Exemption  

IA No. 312/2025  

For Stay  

IA No. 313/2025  

For Additional Docs.  

IA No. 314/2025 

Yashash Commodities 

Pvt Ltd  

Vs  

Madhusudhan Rao 

Gonugunta, Liquidator 

& Anr 

Ms. Aditi Sharma Ms. Mumaneni Vazra 

Laxmi- R1 
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36.  Comp App (AT) (CH) 

No. 119/2025 

For Stay 

IA No. 1346/2025 

Saraswati Power and 

Industries Pvt Ltd. 

Vs 

Yeduguri Sandinti 

Jagan Mohan Reddy & 

8 Ors. 

WITH 

Mr. Maharshi Viswaraj Mr. Y Suryanarayana 

Mr. TK Bhaskar 

For Caveator 

37.  Comp App (AT) (CH) 

No. 128/2025 

For Stay 
IA No. 1435/2025 

Yeduguri Sandinti 

Vijaya Rajasekhara 

Reddy 
Vs 

Yeduguri Sandinti 

Jagan Mohan Reddy & 

8 Ors. 

 

Mr. Arjun Suresh  

38.  Comp App (AT) (CH) 

(Ins) No. 220/2025 

Anil Kumar Ojha 

Promoter & Managing 

Director (Suspended) of 

SLO Industries Ltd. 

Vs 

CS C 

Ramasubramaniam 

 

Mr. Rahul M Shankhar  

39.  Comp App (AT) (CH) 

(Ins) No. 246/2025 

For Stay 

IA No. 696/2025 

Ravindra Beleyur 

Liquidator of Deepak 

Cables Ltd. 

Vs 

Karnataka Power 
Transmission 

Corporation Ltd. 

 

Mr. T Ravichandran Mr. Sumana Naganand 

40.  Comp App (AT) (CH) 

(Ins) No. 404/2025 

For Stay 

IA No. 1166/2025 

Canara Bank 

Vs 

Nife Fire Systems Pvt 

Ltd, Rep By its 

liquidator, S Rajagopal 

 

Mr. ML Ganesh Mr. MA Shaji 

41.  Comp App (AT) (CH) 

(Ins) No. 477/2025 

For Exemption 

IA No. 1357 & 

1358/2025 

For Stay 

IA No. 1359/2025 

Reji Abraham 

Suspended Managing 

Director of Aran 

Offshore Ltd 

Vs 

Punjab National Bank 

& Anr 

 

Mr. Sumesh Dhawan Mr. ML Ganesh  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for  

Respondents 

42.  Comp App (AT) (CH) 

No. 46/2021 

To dispense with 

IA No. 551/2021 

Espin Infosystems Pvt 

Ltd 

Vs 

The Registrar of 

Companies & Anr. 

 

Mr. P Thangaraj Mr. P Raj Kumar 

Jhabakh- R2 

43.  Comp App (AT) (CH) 

(Ins) No. 10/2022 

For Stay 

IA No. 23/2022 

Punjab National Bank 

& Anr. 

Vs 

Vijay Kumar Gunda, 

Liquidator of Farmers 

Pulse Pvt Ltd & Anr 

 

Mr. Varun Srinivasan Mr. NP Vijaykumar R1 
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44.  Comp App (AT) (CH) 

(Ins) No. 43/2022 

For Stay 

IA No. 91/2022 

 

Bank of India 

Vs 

CA GV Ravikumar & 3 

Ors 

Mr. FB Benjamin 

George 

Mr. B Ramana Kumar 

R1 

45.  Comp App (AT) (CH) 

(Ins) No. 171/2022 

Employees’ Provident 

Fund Organization 

Vs 

G Madhusudanan 

Rao, Liquidator of 
Servomax India Pvt 

Ltd 

WITH 

 

Mr. MS Viswanathan Ms. Mumaneni Vazra 

Laxmi 

46.  Comp App (AT) (CH) 

(Ins) No. 172/2022 

Employees’ Provident 

Fund Organization 

Vs 

G Madhusudanan 

Rao, Liquidator of 

Servomax India Pvt 

Ltd 

 

Mr. MS Viswanathan Ms. Mumaneni Vazra 

Laxmi 

47.  Comp App (AT) (CH) 

(Ins) No. 257/2022 

For Stay 

IA No. 541/2022 

For Exemption 

IA No. 542/2022 
Leave to file 

IA No. 543/2022 

Earthin Projects Ltd. in 

Consortium with K 

Ramachandra Rao 

Transmission and 

Projects Pvt. Ltd. 

Vs 
Global Emerging 

Markets India Ltd & 

Anr. 

WITH 

 

Mr. Bommineni 

Vivekananda 

Mr. Rohan Kothari R1 

48.  Comp App (AT) (CH) 

(Ins) No. 259/2022 

For Exemption 

IA No. 549/2022 

For Stay 

IA No. 550/2022 

Leave to file 

IA No. 551/2022 

Earthin Projects Ltd. in 

Consortium with K 

Ramachandra Rao 

Transmission and 

Projects Pvt. Ltd. 

Vs 

Global Emerging 

Markets India Ltd & 

Anr 

 

 

Mr. Bommineni 

Vivekananda 

Mr. Rohan Kothari R1 

49.  Comp App (AT) (CH) 

(Ins) No. 125/2023 

For Urgent Listing 
IA No. 425/2023 

For Stay 

IA No. 426/2023 

 

Sutanu Sinha, 

Liquidator of IVRCL 

Ltd 
Vs 

Litostroj Power D.O.O 

WITH 

Mr. Nithyavendhan K Mr. Arun Karthik Mohan 

50.  Comp App (AT) (CH) 

(Ins) No. 224/2023 

Litostroj Power D.O.O. 

Vs 

IVRCL Limited & Anr 

 

Mr. Arun Karthik 

Mohan 

Mr. Nithyavendhan K 

51.  Comp App (AT) (CH) 

(Ins) No. 226/2023 

The Recovery Officer, 

Employees Provident 

Fund Organization 

Vs 

Sri Nagananthana 

Mills Ltd & Anr. 

 

Ms. R Meenakshi  
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52.  Comp App (AT) (CH) 

No. 41/2024 

K.Ramlal Kawarlal 

Jain, Proprietor of 

Kawarlal & Co. 

Vs 

Union of India, 

Through Serious Fraud 

Investigation Office 
(SFIO) 

 

Mr. S Baskaran Mr. B Mohan 

53.  Comp App (AT) (CH) 
(Ins) No. 50/2024 

For Stay 

IA No. 148/2024 

Housing Development 
Finance Corporation 

Ltd 

Vs 

S. Amarendran, RP of 

Sabri Realtors Pvt Ltd 

 

Mr. Ravishankar 
Vallatharasu 

Mr. Kaushik N Sharma 

 

 

INSTRUCTIONS FOR SMOOTH VC HEARINGS  

1. Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following 

particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person  

2. In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”. 

3. After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should 

be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and 

Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.  

4. Detailed instructions for joining video conferencing are made available at:  

https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf  

5. The appearance slips may be sent at: vcnclatchennai5@gmail.com  

6. Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.  

7. For any technical support Parties may contact the following officials during the office hours on working days:  

VC Support – Ms. Anusha , Ms. Hemavathy Krishnan and Mr. B Ramprasath  

                                          (044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com 
 

Copy to:                             By the order of Hon’ble Member (Judicial) 

                                       Chennai Bench 
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